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235 Written Answers

Setting up of a Radio station in 
Sikkim

371. SHRI CHHATRA BAHADUR 
CHHETRI: Will the Minister of IN-
FORMATION AND BROADCASTING

• be pleased to state:

(a) whether Government are consi-
dering to set up a Radio Station m 
Sikkim; and

(b) if so, the details thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
K. L. ADVANI): (a) Yes, Sir.

(b) The proposal is to set up a 
Radio Station equipped with a 20 KW 
MW transmitter, permanent studios, 
receiving facilities and staff quarters 
at Gangtok. The scheme is likely to be 
completed during Sixth Plan period 
(1978-83).

Recommendations of the working 
Group on coal and lignite

372. DR. P. V. PERI AS AMY: Will 
the Minister of ENERGY be pleased 
to state:

(a) whether the working group on 
coal and lignite appointed by the Gov-

ernment under the Chairmanship of 
the Secretary, Department of Coal 
has submitted its report;

(b) if so, the principal conclusions 
of the Working Group; and

(c) the stpes Government proposed 
to take on the recommendations of the 
Working Group?

TIIE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
JANESHWAR MISHRA): (a) to (c). 
A draft report has been prepared. The 
final report is yet to be prepared.

Restructuring of legal and judicial 
system

373. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS 
be pleased t0 state:

(a) whether it is a fact that Gov-
ernment have any intention for res-
tructuring the legal and judicial 
system and procedural laws and rules; 
and

(b) if sof the details thereof7

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE MINISTRY OF LAW, 
JUSTICE AND COMPANY AFFAIRS 
(SHRI S. D. PATIL): (a) and (b). 
The Icfial and judicial system in the 
country is basically sound and by and 
large suitable. However, whenever 
any shortcoming in an otherwise 
sound system manifests itself measur-
es will be devised to remedv it.

Guidelines to service chiefs for1 
foreign trips

374. SHRI BHAGIRATH BHAN-
WAR: Will the DEPUTY PRIME
MINISTER AND MINISTER OF 
DEFANCE be pleased to state:

(a) whether Government have issu-
ed puidelines to service chiefs on 
foreign trips; and

(b) if so, the details thereof?




